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Reservation for OBCs in Educatio'l‘,ul
Institutions

712. SHRI JALALUDIN AN-
SARI : Will the Minister of WEL~
FARE be pleased to state :

(a) whether there is any proposal
under Government’s consideratiom
to extend 27 percent reservation to
those belonged to OBCs in educa-
tional institutions; and

{b) if so, the details thredf ?

THE MINISTER OF STATE
IN THE MINISTRY OF WEL-
FARE (SHRI K. V. THANGKA
BALU) : {a) and b) The matter is
under ezamination of the Govern-
roent.

Reservyion systewn in seuthern
Siates

713. SHRI N. GIRI PRASAD:
Will the Minister of WELFARE
bc pleased to state :

(a) whether it is a fact that in
some of the Soutern States where
reservation system has been prevail-
ing even before the implementa-
tion of Mandal Commission re-



